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t [EXPORT OF FOODGRAIN WAGONS FROM 
THE   GULABGANJ   STATION 

*608. SHRI .RAM SAHAI: Will the 
Minister for RAILWAYS be pleased to state: 

(a) the average number of wagons 
of foodgrains exported annually from 
the Gulabganj station on the Central 
Railway; and 

(b) whether there is any scheme 
under the consideration of Govern 
ment to improve the arrangement for 
the loading of the wagons at that sta 
tion ?] 

 
t[THE MINISTER FOR RAILWAYS 

AND T R A N S P O R T  (SHRI LAL 
BAHADUR): (a) An average of 193 wagons 
annually since 1954. 

(b) It is proposed to provide a loading 
platform.] 

 
MINOR IRRIGATION SCHEMES IN 

ANDHRA 
*609. SHRI V. C. KESAVA RAO: Will 

the Minister for FOOD AND AGRICULTURE 
be pleased to state: 

(a) whether any minor irrigation 
schemes in Andhra have been includ 
ed in the Second Five Year Plan; 

(b) if so, what are those schemes; 
and 

(c) what is the amount allotted for 
those schemes? 

THE DEPUTY MINISTER FOR 
LABOUR (SHRI ABID ALI) : (a) Yes. 

f English translation 

(b) and (c). The name of the schemes and 
the amounts provided for each, for the entire 
period of the Plan are given below:— 

In lakhs of rupees 
Purchase and distribution of 

oil engines and electric 
motors  (hire   purchase)   . 24' 15 

Sinking of filter points . 6000 
Loans for sinking   artcsian- 

wella               .        .        . icoo 
Minor irrigation schemes    . 81'14 
Power drill schemes      . 5  00 

TOTAL      180 39 

SHRI V. C. KESAVA RAO: May I know 
whether the Andhra Government has asked for 
any loan for completing these minor irrigation 
schemes? 

SHRI ABID ALL Loans have been 
sanctioned and these have been spent also. 
The actual expenditure incurred in 1954-55 
was Rs. 3638 lakhs loans and Rs.. 8-63 lakhs 
grants and also some provision has been made 
for the current year. 

LICENCES FOR SUGAR FACTORIES IN THE 
FIRST AND SECOND PLANS 

*610. SHRI K. SURYANARAYANA: Will 
the Minister for FOOD and AGRICULTURE be 
pleased to state: 

(a) for how many sugar factories licences 
were applied for and sanctioned in the various 
States in the First Five Year Plan period and 
what is their location;- 

(b) hdw many among them are co-
operative and private, and how many have 
been constructed or are under construction in 
each sector in the various States; and 

(c) for how many sugar factories to be 
constructed in the various states in the Second 
Five Year Plan period licences have been 
applied for and how manv licences, if any, 
have been sanctioned so far? 

THE DEPUTY MINISTER FOR LABOUR 
(SHRI ABID ALI) : (a) to (c). A statement is 
placed on the Table of the Sabha. \See 
Appendix XIV, Annexure No. 101.] 

SHRI K. SURYANARAYANA: May I know 
what is the minimum capital required for 
granting a licence to a cooperative concern? 

SHRI ABID ALI: I would reouire notice. 


